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BEFORE THE NATIONAL GREEN

TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 128 OF 2023 (WZ2)

IN THE MATTER OF:

NILESHBHAI LAKHABHAI GARENIYA ... APPLICANT
VERSUS

THE COLLECTOR, JUNAGADH & ORS.
RESPONDENTS

AFFIDAVIT ON BEHALF OF GUJARAT POLLUTION
CONTROL BOARD

|, Manali Shishirkumar Bhatt, adult, working at Gujarat Pollution

Control Board, do hereby solemnly affirm and state an oath as under:

1 | am presently serving as Deputy Environmental Engineer with
Gujarat Pollution Control Bbard. | have perused the record
pertaining to the case available in my office and am conversant
with the facts of the case. | am authorized to swear the present
affidavit on behalf of the Gujarat Pollution Control Board and

am otherwise competent to make the present affidavit.

2. | say that each and every averment and/or submission made in

the appeal in support of the prayer shall be deemed to have

- been denied, unless expressly admitted in the present reply.

3 | am filing the present affidavit in compliance with order dated

03.01.2025 passed by this Hon’ble Tribunal directing the

authority to file an affidavit-in-reply placing on record all
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relevant information regarding environmental violations, if any,
committed by the Project Proponent — M/s Jay Khodiyar

Enterprises.

The State of Gujarat granted a quarry lease dated 28.01.2013
to M/s Jay Khodiyar Enterprises for purpose of mining and
quarry operation of black trap minerals for an identified area in
Village Maliya Hatina, Junagadh, Gujarat for a period of 10
years. M/s Jay Khodiyar Enterprises applied for obtaining a
Consent to Establish for the said purpose from the Board which
was granted by letter no. GPCB/ID-40849/CCA/JNG-
635/152187, dated 03.07.2013. The Consent to Establish was
valid upto 17.12.2017. The Project Proponent has thereafter
not sought any further renewal of the granted permission. The
Project Proponent also never obtained Consolidated Consent

and Authorization from the Board for the mining activities.

Record indicates that the Project Proponent obtained an
Environment Clearance from District Environment Impact
Assessment Authority which came to be granted vide letter no.
DEIAA/GUJ/EC/2(a)/ 61-661 to 671/2018, dated 11.01.2018. It
is a matter of record that all Environmental Clearances granted
by District Environment Impact Assessment Authority ceased to
operate in view of order dated 13.09.2018 passed in Original
Application No. 186 of 2016 - (Satendra Pandey) and other
cognate matters, by National Green Tribunal, Principal Bench
and the Project Proponents were required to approach the
State Environment Impact Assessment Authority for reappraisal
of their project for grant of a fresh Environmental Clearance. |
say that a perusal of the affidavit in reply filed by the State
. Environment Impact Authority indicates that the Project
Proponent never applied for re-appraisal to the State

Environment Impact Assessment Authority.

s Bl
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| say that the unit has been inspected by the Board on multiple
occasions in the past. | say that various complaints were
received regarding violation of lease conditions by the unit for
which action was taken by the Board against the unit. On
31.08.2021, the answering respondent issued a show-cause
notice dated 31.08.2021 and Notice of Direction dated
06.09.2022 under Section 31-A of Air (Prevention and Control
of Pollution) Act, 1981 for carrying out illegal mining without
obtaining Consolidated Consent and Authorization of the
Board. No response was received to the said notices. A copy of
show-cause notice dated 31.08.2021 and Notice of Direction
dated 06.09.2022 under Section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 is annexed herewith and marked

as Annexure R-1 (colly).

| say that the unit was again recently inspected on 23.05.2024,
11.07.2024 and 14.2.2025. | say that during the inspections,
the unit was not found in operation and it appeared that the unit
has remained non-operational since a long period of time. No
representative of the Project Proponent was present at the site
at the time of inspection by the officers of the Board. A copy of
inspection reports dated 23.05.2024, 11.07.2024 and
14.2.2025 along with relevant photographs is annexed herewith

and marked as Annexure R-2 (colly).

| say that the mining activities, if any, carried out by the Project
Proponent in the past can be said to be without permission in
as much as the unit never obtained the Consolidated Consent
and Authorization from the Board. The Board has therefore
issued a Notice of Direction dated 12.08.2024 under Section
31-A of Air (Prevention and Control of Pollution) Act, 1981 for
not obtaining the permission from the Board and for not
complying with instructions given in the previous notices. No
response has been received from the unit to such notice. It

appears that the unit has been abandoned by the Project

is phahd—"
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Proponent and is not operational. A copy of Notice of Direction
dated 12.08.2024 is annexed herewith and marked as

Annexure R-3.

| say that the answering respondent shall continue to monitor
the said unit and act in accordance with law if any resumption
of illegal mining is noticed by the Board. The Board remains
committed to abide by all or any directions which may be
issued by this Hon’ble Court.

S Blod

DEPONENT

VERIFICATION

Verified at G e—ss—/ on this ﬁ day of
March, 2025 that the contents of the above affidavit are true
and correct, nothing stated therein is false and nothing material
has been concealed therefrom.
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286 Annexure R-1(colly)
e GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
S Y /3 Sector-10-A, Gandhinagar-382 010
a\1/4 Phone :(079) 23226295
GPCB Fax . (079) 23232156

Website : www.gpcb.gov.in

BY R.P.A.D,

Show Cause Notice
WHEREAS, you M/s. Jay Khodiyar Enterprise. (PCB ID-40849), are having an industrial
plant at PLOT NO: 355/4,136/4/1,136/4/2,136/4/3 -Paiki, Maliya -Hatina - 362245, TAL:
Malia, DIST:-Junagadh.

=

o

AND WHEREAS, during visit of your industrial plant on 16/06/2021 by the Board Officials, it
was observed that:

1. You have not obtained CTE/CCA from the board for the mining activity.

2. You have not submitted mining plan in which place mining activity was carried out.

3. You have not submitted required documents along with present status of mines.

4. You have not submitted details of mining mine closure plan and present status of
paid Royalty to concern department till today.

5. You have not submitted reply which is given written instruction vide letter no.
GPCB/RO-Juriagadh/JNG-1395/1416 Dt.-08/07 /2021.

¢ In view of above, you are called upon to show cause and directed to submit action taken
report with reference to above Non-Compliance within 5 days failure to which further action
will be initiated against you and your industrial plant.

For and on behalf of
Gujarat Pollution Control Board

(M. V. Patel)
Environmental Engineer

NO: GPCB/CCA-JNG-635/ID-40849/ Date:

Issued to:

M/S. Jay Khodiyar Enterprise,

Plot No.355/4, 136/4/1,136/4/2,136/4/3-Paiki,
Malia-Hatina-362245,

Ta; Malia, Dist: Junagadh

Clean Gujarat Green Gujarat
ISO - 9001-- 2008 & ISO - 14001 - 2004 Certified Organisation




— _ GUJARAT%BZLUTION CONTROL BOARD

PARYAVARAN BHAVAN
=T T Sector-10-A, Gandhinagar-382 010
A\ [/ 4 Phone :(079) 23226295
GPCB Fax : (079) 23232156
Website : www.gpcb.gov.in

R.P.A.D.

e e

NOTICE OF DIRECTION UNDER SECTION 31-A OF THE AIR (PREVENTION AND
CONTROL_OF POLLUTION) ACT-1981 (HEREINAFTER REFERRED TO AS THE “AIR
ACT”™) AS AMENDED FROM TIME TO TIME.

WHEREAS you are having an black trap mine with stone crushing plant M/s. Jay Khodiyar Enterprise.,
Plot No. 355/4,136/4/1,136/4/2, 136/4/3,- paiki, Maliya-Hatina-362245, Tal: Malia, Dist: Junagadh.

AND WHEREAS Your stone crushing unit is operating without valid CCA form the board.

AND WHEREAS during the inspection of your industrial plant on dated: 29/07/2022 under Section - 24
of the Air Act by the authorized officer of the Board it has been noticed that;

You have not obtained valid CTE/CCA from the Board for the mining activity.

You have yet not submitted mining plan in which place mining activity was carried out.

You have not submitted required documents along with present status of mines.

You have not submitted details of mining mine closure plan and present status of paid Royalty

to concern department till today.

5. You have yet not submitted reply which is given written instruction vide vide letter no.
GPCB/RO -Junagadh/ING1395/1416, Dt.-08/07/2021.

6. You have yet not complied with last issued Show Cause Notice dated:31/08/2021..

o=

NOW THEREFORE Board proposes to issue directions under Section 31-A of the Air Act-1981 as
under: -

1. To prohibit you from the manufacturing of above said products.

2. To close the operation of your industrial plant on the above mentioned site till complying
consented conditions.

3. To direct the concerned authority to stop supply of electricity and water till that time.

YOU ARE HEREBY directed to reply with compliance of points within 15 days on receipt of this

notice of direction failing to which directions as proposed above will be deemed to be passed without
further reference to you.

For and on behalf of

Gujarat Pollution Control Boa d

(Smt. M.S. Bhatt)
Unit Head Junagadh
NO: GPCB/CCA-JNG-635/1D-40849/ Date:
ISSUED TO:
M/s. Jay Khodiyar Enterprise.,
Plot No. 355/4,136/4/1,136/4/2, 136/4/3,- paiki ,
Maliya-Hatina-362245, Tal: Malia, Dist: Junagadh.

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation



Annexure R-2 (coll

Gujarat Polluti@8&ntrol Board [ PCBId: 40849 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 Industry Details Jay Khodiyar Enterprise | Outward No: 23498-31/05/2024 |

Email : PLOT NO:355/4,136/4/1,136/4/2,136/4/3 -paiki,
D -l -l
Tdenhone: Maliya -Hatina - 362245

ephone.. DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc

Inspection Id: 804952 ( Others/Higher Authority ) RoName: Junagadh

2 |Type/ Scale/ Sector / Status: RED / SMALL / Mining and ore beneficiation / In Operation

3 | Inspection Dt & Time: 23/05/2024 16:15/ Air , Water Person Contacted : No person@premises, NEI Sent
by RPAD

4 |Env Audit Detail : Sch: N.A , Not Applicable., Year : 2011, On Dt : 12/12/2012
Commissioned Dt :  01/10/2012 Production Start Dt : 01/01/2013 Applicability of CRZ Rules: No

Water Consumption in Kilo Lts Per Day Ind: 3.000 Dom: 1.000 Borewells: 1
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11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12 |Whether Industry isa member of CETP ? No

13 [Boilers=1, DG Sets=0, Flue Gas=0, Process=0, ETP Cap = 0, Capacity of All = 100
APCM Details : Green Belt,Water Sprinkler

No Data

No Data

14 | TSDF Name: Not Regd with any TSDF

15| Lab ChargesPending: NIL Water CessChargesPending: NIL
16| Last Env. FormV : --- Water Cess Return : HW Monthly Return : Not Applicable
17| Last 3 Legal Action :
Insp Dt Act L eg Dt For Insp ID IR-Leg Type Out No
29/07/2022 NOT 06/09/2022 31A,, 679854 NOT SCN 682310
16/06/2021 SCN 31/08/2021 , 609125 SCN COM 599300
15/03/2018 NOT 07/05/2018 31A,, 472955 NOT COM 454418
Monthly Patrak Data: Last Return: 201802 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 0, ETP- 0, APCM - 0 Meter Reading - 0, Kilo Litre - 0 Meter Reading - O, Kilo Litre -0

31/05/2024 15 (Through XGN)




Gujarat Polluti@8%ntrol Board PCB Id: 40849

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
0 | - | Production since (Date) or Proposed 01/01/2013
e | - | Electric Company Name (Power Supply) | —=—=-m--
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water
p |- | On East Direction of the location of the Company gov. land
p |- | On West Direction of the location of the Company gov.land
p |- | On North Direction of the location of the Company gov.land
p |- | On South Direction of the location of the Company gov.land
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0
General Observation
a |- | ROFileNo JING-1395
a |- | Isthe Industry in Operation ?7? No.
b |- | Industry Operating without CCA Yes CTE Expired and CCA not obtained
c |- | HasProduction exceeded (last 3 MTHS) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? N.A
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? No. CCA not obtained
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? No. Unit is not in operation.
d |- | ALL APCMsarein operation No. Unit is not in operation.
e |- | SMF availability Not Reqd
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
Water Parameter
b |- | Source of Water Supply Borewell
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? Yes N.A
e |- | Wasthe ETPin operation ? Not Applicable
f |- | Treatment System ADEQUATE to handle existing effluent | Adequate
g |- | Did u observe ANY ILLEGAL Discharge ?? No.
h |- | Nos of Samples collected 0
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

31/05/2024 2/5(Through XGN)




Gujarat Polluti@@@pntrol Board PCB Id: 40849

W (Inspection Report ) - Air,Water ,Hazardous
-y~ (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Site Observations during Inspection, PCB-ID: (40849)

| nspection Crux:

Water Observation:
Air Observation:
Hazard Observation:

General Observation:

This unit isinspected with reference to Letter received from Resident Additional Collector, Junagadh District on
18/05/2024 to carryout Inspection of M/s. Jay Khodiyar Enterprise, Maliya Hatina in connection with matter
before Hon' ble NGT-WZ vide OA 128/2023. [4710]-24/05/2024

~ RO Comments/Reply :Action as per IR. It is suggested to take appropriate action based on POLICY for such
cases.-31/05/2024

| recommend : a. Kegp on Records + Notings

W.C Notings: ------- [418-NRO]~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

2.+ AsHoll HMERL/StaARs2all ollH, URellHL Wl MASAH ololR URdoll [Aotdl WA % sl

3.0 AU GRL AcHL/AnAcHL HUAA UER oA HIFEDL AB(AZ sal W2 AnAd URalloto(lRA 13
(AQatdark YA .

1 XGN oll 2818 Yosol AsH gkl ANAA CTEo{l dralcll dl.-19/12/099il A% Yol UES AAA B ual CCA
NNAA otell, BUH cll WU lRL UER wRUN HESEIL 53 B. B ollold (Adlcdellr YA sl

4.0 3l AR5l Gl 6lRL AcUAA dl. 15/05/09 dell R¢/09/20320{l WU Yllsld eR et UWAA
YUARA el Gll$ glRLUWSAA l.31/0¢/202906(l allRUoll Yrir WsclclMl A olell, B Mol Uccl?
YR Uscdall dH d Al (Aatdalr yall sl.

Compliance Observed in this I nspections.

31/05/2024 3/5(Through XGN)




Gujarat Polluti@29fontrol Board

PCB Id: 40849

t@ (Inspection Report ) - Air,Water , Hazar dous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Instructions in Previous Visits and Reply Insp Det Instruction Status
ollSo{l CTE/CCA Aanadl. 679854(29/07/22)
UUatl gL 6llS 61 AAUAA dl.-15/05/024 ofl Yeusicd e 2let 679854(29/07/22)
AUURAA YU Ul LS glRL WA dll.-31/0¢/R024%0(l ollElA oll
Ytk UscallHl AU otell, ® ollolcoll yetdll sl
UUsll UiBol) 6lele) R EXAY YRlcll A wUA{l 5A3NA 9 8. 679854(29/07/22)
Ul vlRlell Geologist approved HIgs{lol Wetlet WAl AN ¥l s2Ac. | 679854(29/07/22)
vlUofl vl Hisellot ylsau dect aHall ol $3¢ 8 AHe WUl welll | 679854(29/07/22)
et 23 sl AR Yuloll A WA [QorAl uAe{l 5AIA 9 sl
A& AAesNoe Aocll olle gl A{RA Aonatal 12 w1y sl 472955(15/03/18) Still Pending
ol 52AR UG 5cll USEAL scll YENRL [(A2AQL HiZell AU Gdllelell dal 472955(15/03/18) | Compliance NOT Required
ollSal sl sl
NAR ol [Qos A5l Al ettadl. 472955(15/03/18) | Compliance NOT Required

31/05/2024 4/5 ( Through XGN)




Gujarat Polluti@@ntrol Board [ PCB1d: 40849

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (40849)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk

1 | Fugitive Emission 0 N.A GRB,WSP

D Details about Hazardous Waste Management :

E Products:

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |black stone grint 0.000 0.000- M.T 0.000|Kindly ignore this entry
2 |black stone grit 6000.000 6000.000 - M.T 6000.000
3 |black stone- mining 6000.000 6000.000 - M.T 6000.000

F Raw material :

Sr Raw Material Name Capacity - Unit / Month
1 |black stone 6000.000 - M.T

G Water Consumption & Generation Break up

Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC:4.000 | WWG : 0.500 Water Source Remark
1 | Domestic Purpose 1.000 0.500 Borewell
2 | Mnfg Process 3.000 0.000 Borewell

H Solid Waste

Inspection Team :  H S.Baraiya, SO - MR. PRAKASHCHANDRA NARENDRAKUMAR MERVANA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(H.S.Baraiya, SO )

31/05/2024 5/5( Through XGN)
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|| — Regional Office
GUJARAT POLLUTION CONTROL BOARD
Yo S 7 Opp. Saint Anne's Church, Station Road, Junagadh - 362001,

Ph. : (0285) 2651506, Fax : (0285) 2651503. Website : www.gpcb.gov.in

Inspection Report

|

i Jay Khodivar Enterprise (PCB 1d — 40849)

| | Name & Address of the 35504, 13604/1,136/4/2,136/4/3 —paiki

|| | Lnit: Village — Maliya Hatina, Ta. — Maliya Hatina

' Diist, - Junagadh

|| | Date & Time spection: | 23/05/2024; 16:15 Hrs onwards

| -
| | Subject: In connection with Hon'ble NGT-WZ OA | 2B/2023

:'| Reference: |. Letter received from Resident Additional Collector,

Junagadh District to carryout Inspection of M/s. Jay Khodiyar
Enterprise, Maliya Hatina in connection with matter before

l’f Hon'ble NGT-WZ vide UA 128/2013.

\

| | Person Contacted: 1. Manojkumar Ravajibhai Vekariya, representative of M/s.
{ Juy Khodivar Enterprise and M/s. Kalathiya Engineering &
| | Construction Itd. (telephonic)

'l‘ Observation:

|

! e Thisunitis inspected with reference to Letter received from Resident Additional Collector,
E Junagadh Distriet on 18/05/2024 to carryout Inspection of M/s. Jay Khodiyar Enterprise,
: Maliya Hatina in connection with matter before Hon'ble NGT-WZ vide OA 128/2021.

: s The unit is Black Trap Mine with 2-56-98 Ha and having EC for mining of 72,000 M|
l Black Trap per vear, The unit had obtained CTE of the Board vide CTE No. — 34795 Dud,
I _ 03/07/2013 which has been lapsed on 17/12/2017. The unit has not obtained CCA of the

::' Board for the operatien of the ming.

: e During inspection, no mining activity is observed in progress but the excavated abandoned

! mine pit is observed at the site of inspection. Mo authorized person could be contacted at

| the place of inspection and therefore Motice of Entry Inspection and observation notes of
inspection and therefore original copy of both documents are sent through RPAD o the
unit address and photocopy is forwarded to person contacied Manojkumar Ravajibhai
Vekariva, Representative of M/s. Jay Khodiyar Enterprise and M/s. Kalathiva Engineering
& Construction Itd as he agreed to receive documents by post at office address: Mis. M/s.

1 Clean Gujarat Green Gujarat
1 1S0-9001-2008 & 1O - 14001 - 2004 Certified Organization
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——— GUJARAT POLLUTION CONTROL BOA

ol e Opp. Saint Anne's Church, Station Road, Junagadh - 362001. |
WI” pn,: (0285) 2651508, Fax - (0285) 2651503, Websito : www.gpeb.gov.in

Kalathiya Engineernz & Construction ld, 9-193, “Kalathiye House”, Satvagraha Ii
Chhavani, Opp, ISKON Mall, 8. G. Highway, Ahmedabad. .:.'
* During inspection, no progress was observed towards mine closure plan and thus it could |:
not be inferred from the current situation that mining is under closurs rather the mine might I:
be abundoned afier cxcavation. The unit has provided fencing arcund the mine. During!|

inspection, landmarks for identification of mine lease area were not ohsarved. Without ||
I
I

*  During inspection, overburden removed from the site was not observed within fenced area, |

having look at Mining Plan of the unit proper conclusion cannot be drawn,

As per report of district Geologist, Junngadh the unit has minad 3,23.114.376 MT EXCE5S I
I
I

Geologist, Junagadh I

16/06/202] and 29/07/2022. The Board has also Notice of Dirsction on 06092022 and ||
Show Cause Notice on 01/09/2021, The unit has st not complied with the d[rectinmii

* A lenter submitted by Geology office, Junagadh dated 2200572024 is attached here with. |

Black Trap Mineral s compared 1o Hoyalty Statement available with O/o. District

» The unit has still nct replied to the instruction notes provided vide Inspections did.-

issved vide aforementioned notices

* During inspection following written instruction are provided in vemnacular language |!
{Gujarati):
* AGN ALSEL Ymron S5 g W CTE 35t AL-1.8 /3.3 /2 0 1341 Sisy Y A P ) e
CCA Hontey 441, 2410 el i BRI iz w3 WIS S350 8, 7 mu Fiadar warl s,
o il MLlELE L B2EAL A, BRAL A HI s 3 el Blodl g sl .
A AR S n] WS e arous WS SR s G Ands YA i-4allal 243 |i
I

et st sl
* AL Al L L BR0A AL 15 /52094 8L e /08 i00 2] sum HELHA B2l |
IR ettt A2 LD SR ISR ALY 0. /% 0% 1Al AUBRAL Wiz W51 Ui 44, |
W AT Ui ekl AN A 9 Bt vl 2l

.."' ‘ﬁ— [
P Eewuna HS Baraiya

(55A) (503) (

Clean Gujarat Green Gujarat
ISO-9001.2008 & 1SO - 14001 - 2004 Certified Organization
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| | y— Regional Office
GUJARAT POLLUTION CONTROL BOARD
i B 8% Opp. Saint Anne's Church, Station Road, Junagadh - 362001.

NV pn. : (0285) 2651506, Fax : (0285) 2651503, Website : www.gpeb.gov.in

Excavateed sbandoned Black Trap Mine Pit in the prE:miﬁl::-: of MJs. Jay i‘li_'p'ﬂl'Flri:ir..'.
Maliva Hatina,

Excavateed abandoned Black Trap Mine Pit in the premises of M/s. Jay Khodivar Enterprise,
Maliva Hatina,

Clean Gujarat Green Gujarat
150-9001-2008 & 15O - 14001 - 2004 Certified Organization
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Hationsl Green Tribunal
Western Zone Bench,
New Administrative Building,
1® Floor, *B® Wing.
Camp Pune

ORDER ON COMPLAINT

Perused the report of the leasned Registrar dated 05.07.2023, in respect
‘of a complaint made by Nileshbhai Lakhabhai Careniya, Sudama Park-1.
Madhuram Timbawadi, Junagadh against Jay Khodiyar Enterprise which i
sajd to be indulging 'in illegal mining activity at Survey Nos. 353/4,
1364 /P/2, 136/8/P/3 situated at Viliage Maltya Hatina, Taluks Malya
Hatina District Junagadh, It is alleged that it is causing loss to the State
Exchequer due to illegal mining activity.

Therefore, a copy of the complaint be sent to District Collecter Junagadh,
and let a report be called ¥rom the District Collector Junagsdh, in this matter
as to whether there is substance in the complaint and action taken report,

within a periad of two weeks.

Date: 07.07.2023. s _u‘;/
Justice; D. K. Singh, J.M.




Gujarat Polluti@Q@pntrol Board PCB Id: 40849 |

i (Inspection Report ) - Air,Water ,Hazardous

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details Jay Khodiyar Enterprise | Outward No: 23635-16/07/2024 |

Email : PLOT NO:355/4,136/4/1,136/4/2,136/4/3 -paiki,
D -l -l
Tdenhone: Maliya -Hatina - 362245

ephone.. DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc

Inspection Id : 811188 ( Others/Higher Authority ) RoName: Junagadh

Type/ Scale/ Sector / Status: RED / SMALL / Mining and ore beneficiation / In Operation

Inspection Dt & Time: 11/07/2024 16:30/ Air , Water Person Contacted : No person@premises, NEI not
issued

Env Audit Detail : Sch: N.A, Not Applicable., Year : 2011, On Dt : 12/12/2012

Commissioned Dt :  01/10/2012 Production Start Dt : 01/01/2013 Applicability of CRZ Rules: No

\B‘ao‘oo‘\”owlm

11

12

Water Consumption in Kilo Lts Per Day Ind: 3.000 Dom: 1.000 Borewells: 1

Whether Industry isa member of CETP ? No

13

Boilers=1, DG Sets=0, Flue Gas =0, Process=0, ETP Cap =0, Capacity of All =100

APCM Details : Green Belt,Water Sprinkler

No Data
No Data
14 | TSDF Name: Not Regd with any TSDF
15| Lab ChargesPending: NIL_ Water CessChargesPending: NIL
16| Last Env. FormV : --- Water Cess Return : HW Monthly Return : Not Applicable
17| Last 3 Legal Action :
Insp Dt Act L eg Dt For Insp ID IR-Leg Type Out No
29/07/2022 NOT 06/09/2022 31A,, 679854 NOT SCN 682310
16/06/2021 SCN 31/08/2021 , 609125 SCN COM 599300
15/03/2018 NOT 07/05/2018 31A,, 472955 NOT COM 454418
Monthly Patrak Data: Last Return: 201802 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 0, ETP- 0, APCM - 0 Meter Reading - 0, Kilo Litre - 0 Meter Reading - O, Kilo Litre -0

16/07/2024 15 (Through XGN)




Gujarat Polluti@control Board PCB Id: 40849

% (Inspection Report ) - Air,Water ,Hazar dous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
General Observation
a |- | Isthe Industry in Operation ?7? No. Abandoned Minepit
a |- | ROFileNo ING-1395
b |- | Industry Operating without CCA Yes Unit has not obtained CCA
Cc | - | Has Production exceeded (last 3 M THSs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? N.A
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation No. Unit is not in operation.
e |- | SMF availability Not Reqd
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes Not Applicable
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
Water Parameter
b |- | Source of Water Supply Borewell
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? Yes
e |- | Wasthe ETPin operation ? Not Applicable
f |- | Treatment System ADEQUATE to handle existing effluent | Adequate
g |- | Did u observe ANY ILLEGAL Discharge ?? No.
h |- | Nos of Samples collected 0
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection

PCB-ID: (40849)

16/07/2024

2/5 ( Through XGN)




Gujarat Polluti@kntrol Board PCB Id: 40849

S (Inspection Report ) - Air,Water ,Hazardous

-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| nspection Crux:

Water Observation:

The unit was earlier visited on 23/05/2024 w.r.to Hon’ble NGT matter NGT-WZ O.A 128/2023 and detail report
isaready sent earlier, copy of the same is attached here with for ready reference. During inspection the unit is not
found in operation & looking to the site conditions it seems that the mining activities at this minesis closed since
long time (Photograph). [377]-16/07/2024

Air Observation:

The unit was earlier visited on 23/05/2024 w.r.to Hon’ble NGT matter NGT-WZ O.A 128/2023 and detail report
isaready sent earlier, copy of the same is attached here with for ready reference. During inspection the unit is not
found in operation & looking to the site conditions it seems that the mining activities at this minesis closed since
long time (Photograph). [377]-16/07/2024

Hazard Observation:

The unit was earlier visited on 23/05/2024 w.r.to Hon’ble NGT matter NGT-WZ O.A 128/2023 and detail report
isaready sent earlier, copy of the same is attached here with for ready reference. During inspection the unit is not
found in operation & looking to the site conditions it seems that the mining activities at this minesis closed since
long time (Photograph). [377]-16/07/2024

General Observation:

The unit was inspected w.r.to HO E mail dated 10/07/2024. The unit was earlier visited on 23/05/2024 w.r.to
Hon'ble NGT matter NGT-WZ O.A 128/2023 and detail report is already sent earlier, copy of the sameis
attached here with for ready reference. During inspection the unit is not found in operation & looking to the site
conditions it seems that the mining activities at this mines is closed since long time (Photograph). No any
responsible person was available on site hence NEI & written instructions could not be served. As per records the
unit has obtained CTE dated 03/07/2013 to manufacture Black Stone Grit 3000 MT/Month & the CTE was valid
up to 17/12/2017 (i.e. Already expired), The unit has not obtained CC& A of the Board. As per records the unit
has obtained EC dated 11/01/2018 from District Environment Impact Assessment Authority Dist Junagadh
Gujarat on the name of Jay Khodiyar Enterprise at Pvt S No 355/4, 136/4/P1, 136/4/P2, 136/4/P3 village Maliya,
TaMaliyaLease Area 2-56-98 Hectare, Rate of Mining 72,000 TPA. As per Geologist Junagadh Dist |etter dated
22/05/2024, the unit has carried out 3,23,114.376 M T black trap illegal mining and 14,589.542 M T sadi mati
illegal mining for which they have fine Rs 13,18,66,288 and copy attached here with. As per records earlier the
unit has been issued Show cause notice dated 31/08/2021 & Notice of Direction under Sec 31-A of Air Act 1098
by the Board however the unit has not obtained CCA of the Board. The unit has not replied for this office letter
dated 24/05/2024 in connection with inspection dated 23/05/2024. [377]-16/07/2024

~ RO Comments/Reply :Visit w.r.to HO E mail, -16/07/2024

| recommend : g. Recommend Strict Action

Point to point reason of recommendation for thisaction
Considering Honable NGT OA 128/2023 matter and excess earlier production with out CC&A. .

W.C Notings: ---------------- [4710-AEE]~

16/07/2024 3/5(Through XGN)




Gujarat Pollut@QSntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 40849

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

Compliance Observed in this | nspections.

et 23 sAll AR YUloll Aacd] WAl [Qotdl Al 5AIA 9 sl

Instructions in Previous Visits and Reply Insp Det Instruction Status
2.+ AsHoll HR(ERL/SslaRs2Aell ollH, URelHL WA HESH et UBctoll 804952(23/05/24) | Pending !! Reminded AGAIN
(Aol AUA 2% s:cll.
3.0 AU gl AcltHl/AnclaltHl AHAA UER wRUA HIEEoL As2(Ad] s2al 804952(23/05/24) | Pending ! Reminded AGAIN
U2 ANAA URclloto(l2A 243\ (Aatcdellr YAl sl
1 XGN oll 2518 Yosol AsH glRL ANAA CTEe{l dedldl dl.-19/2/2019¢ll | 804952(23/05/24) [ Pending !! Reminded AGAIN
Ao Yol Ul oA 8 ol CCA ANAA otell, UM Ol WU lRL UER WRUN
WSl 53 B. B allrtd (AdldalR YAl s:dl.
4.0 BllUoll AR5l GllS Gl AUAA dl. 15/05/01 el R¢/09/00(l | 804952(23/05/24) | Pending !! Reminded AGAIN
RUN Yeltstc e 2Alet AWAA YAARN dal 6)S 621 WsAA
dl.31/70¢/20%%0{l AlRUA YUYtk Woclclldl WA olell, B Wodd AR
YtlR Usclcll Ame d A3 (Qotdalr yeudll s:al.
oll$o{l CTE/CCA Anadl. 679854(29/07/22) | Pending !! Reminded AGAIN
UUall IRl 6llS 6l AUAA cll.-15/05/2024 oll Yalsid e 2lat 679854(29/07/22) | Pending !! Reminded AGAIN
RAUURAEA YU AUl oS glRL WeAA cdl.-31/0¢ /010l &l ol
YR WsdalHl A olel, B clloidoll yeul s,
UUoll WSl slele) R EXAAY YRrcll A wUA{l 5A3A 9 5. 679854(29/07/22) | Pending !! Reminded AGAIN
Uo{l WLBlell Geologist approved Higs{lol Wellol WAl 5AZNA L sActcl. [ 679854(29/07/22) | Pending !! Reminded AGAIN
luefl vl Hiselor ylbau et aHall dltl 53¢ 8 AHe WlUell welll | 679854(29/07/22) | Pending !! Reminded AGAIN

16/07/2024 4/5 ( Through XGN)
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Gujarat Pollut§i)@pntrol Board

( Inspection Report )

- Air Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 40849

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (40849)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk

1 | Fugitive Emission 0 N.A GRB,WSP

D Details about Hazardous Waste Management :

E Products:

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |black stone grint 0.000 0.000- M.T 0.000|Kindly ignore this entry
2 |black stone grit 6000.000 6000.000 - M.T 6000.000
3 |black stone- mining 6000.000 6000.000 - M.T 6000.000

F Raw material :

Sr Raw Material Name Capacity - Unit / Month
1 |black stone 6000.000 - M.T

G Water Consumption & Generation Break up

Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC:4.000 | WWG : 0.500 Water Source Remark
1 | Domestic Purpose 1.000 0.500 Borewell

2 | Mnfg Process 3.000 0.000 Borewell

H Solid Waste

Inspection Team :

S.B. Parmar, EE - MR. PRAKASHCHANDRA NARENDRAKUMAR MERVANA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

= & o

Signature By(S.B. Parmar, EE )

16/07/2024

5/5( Through XGN )
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Photographs taken during Inspection

”j-.— gl AR ‘. . & »
Per o ok “.’L._w:_‘{:'aOPSHapCamera’-

Junagadh, Gujarat, India 3
, Gujarat 362227, India, Junagadh, Gujarat 362227, India l
¥ Lat 21164313° Long 70.273014°
¥ 14/02/2025 05:21 PM GMT +05:30

e 2o ST AN )

Junagadcdh, Gujarat, India
 Qujarat 362227, India, Junagadh, Gujarat 362227, India
Lat 271164206 ° Long 70.272942°

S 14/02/2025 O056:27T PM GMT +05:30

Water logged abandoned Mine Pit observed during inspection of M/s. Jay Khodiyar Enterprise




Gujarat Polluti8)@ntrol Board PCB Id: 40849 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 Industry Details Jay Khodiyar Enterprise | Outward No: 24224-28/02/2025 |

Email : PLOT NO:355/4,136/4/1,136/4/2,136/4/3 -paiki,
D -l -l
Tdenhone: Maliya -Hatina - 362245

ephone. DIST : Junagadh, TAL : Malia , SIDC : Not In Gidc

Inspection Id: 838256 ( OthersHigher Authority ) RoName: Junagadh

2 |Type/ Scale/ Sector / Status: RED / SMALL / Mining and ore beneficiation / In Operation

3 | Inspection Dt & Time: 14/02/2025 17:00/ Air Person Contacted :

4 |Env Audit Detail : Sch: N.A, Not Applicable., Year : 2011, On Dt : 12/12/2012

Commissioned Dt :  01/10/2012 Production Start Dt : 01/01/2013 Applicability of CRZ Rules: No

Water Consumption in Kilo Lts Per Day Ind: 3.000 Dom: 1.000 Borewells: 1
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10 | Status of water consent Under the Water Act,1974: - Last Inward:63790-18/12/2012-[GRT]

11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12 |\Whether Industry isa member of CETP ? No

13 [Boilers=1, DG Sets=0, Flue Gas=0, Process=0, ETP Cap = 0, Capacity of All = 100
APCM Details : Green Belt,Water Sprinkler

No Data

No Data

14| TSDF Name: Not Regd with any TSDF

15| Lab ChargesPending: NIL = Water CessChargesPending: NIL
16| Last Env. FormV : --- Water Cess Return : HW Monthly Return : Not Applicable
17| Last 3Legal Action :
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/07/2024 NOT 12/08/2024 31A,, 811188 NOT OTH 819076
29/07/2022 NOT 06/09/2022 31A,, 679854 NOT SCN 682310
16/06/2021 SCN 31/08/2021 , 609125 SCN CoM 599300
Monthly Patrak Data: Last Return: 201802 HAZD Waste Disposal : NO DATA
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 0, ETP- 0, APCM -0 Meter Reading - 0, Kilo Litre - 0 Meter Reading - O, Kilo Litre - 0

28/02/2025 1/5 (Through XGN )




Gujarat Polluti@QGontrol Board PCB Id: 40849

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation
a |- | Isthe Industry in Operation ?7? No. Abandoned Minepit
a |- | ROFileNo ING-1395
b |- | Industry Operating without CCA Yes Unit has not obtained CCA
c |- | HasProduction exceeded (last 3MTHs) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? N.A
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation No.
e |- | SMF availability Not Reqd
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes N.A
h |- | Ultimate Disposal of Scrubbing Media N.A
i |-|Nosof Samples: Stack & Ambient 0,0
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (40849)

28/02/2025 2/5 ( Through XGN)




Gujarat Polluti@Q&ntrol Board PCB Id: 40849

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| nspection Crux:

Water Observation:
During inspection the mine is not found in operation & looking to the site conditions it seems that the mining

activities at this minesis closed since long time (Photograph) [639]-28/02/2025

Air Observation:
During inspection the mine is not found in operation & looking to the site conditions it seems that the mining

activities at this minesis closed since long time (Photograph). [639]-28/02/2025

Hazard Observation:

General Observation:

The unit was inspected w.r.to HO E-mail dated 8/1/2025. During inspection, the mine is found not in operation &
looking to the site conditions it seems that the mining activities at this minesis closed since long time
(Photograph). No any responsible person was available on site hence NEI & written instructions could not be
served. As per records the unit has obtained for production of Black Stone Grit 3000 MT/Month & which isvalid
up to 17/12/2017 (i.e. already expired), The unit has not obtained CCA of the Board. As per records, the unit has
obtained EC from DEIAA, Junagadh vide letter no. DEIAA/GUJEC/2(a)/61-661/2018 dated 11/01/2018. Mine
Lease Area 2.56.98 Hectare, Rate of Mining 72,000 TPA. [639]-28/02/2025

| recommend : a. Kegp on Records + Notings

W.C Notings:

Specific Instructions given to Industry at thetime of visit , for Pt to Pt Compliance

Compliance Observed in this | nspections.
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Gujarat Pollut@QQpntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 40849

Instructions in Previous Visits and Reply Insp Det Instruction Status
2.« AsHoll MOIERL/ SRS UL ollH, HRolHL Wl HoUSH e Udcloll 804952(23/05/24) | Pending !! Reminded AGAIN
(Qatcdl WA %y s:¢ll.
3.0 AU Gl AclHl/AncclHL AUAE AER ¥R HESoL A(s2(Ad)l s2cll 804952(23/05/24) | Pending !! Reminded AGAIN
U2 ANAA URdclotdlA 243\ (Aatdallr YWl sl
1 XGN oll 2518 Yool AsH gkl ANAA CTEe{l dealdl dl.-19/92/2019sl 804952(23/05/24) | Pending !! Reminded AGAIN
Ao Yol ueS 2AA B Ul CCA NNAA otell, WUH Ol WU GlRL AER ¥RUN
WL 53 B. B ol [Adtdalr YAl sl
4.0 AUl AR5l LS GlRL AUAEA dl. 15/0%/2021 Ll 2¢/09/2020(] 804952(23/05/24) | Pending !! Reminded AGAIN
RUN YALslcl Rl UUWAA YU dall Gll§ gl WsAA
dl.31/0¢ /20290l AlRUA Yrir WsclallHl HAA oledl, B Wocld Uc?
Ytk Ulsclall dH d Al (Aatdalr yall s,
oll$o{l CTE/CCA Anadl. 679854(29/07/22) | Pending !! Reminded AGAIN
Uil IRl 6llS 6l AcAA dl.-15/09 /201 ofl Yellsid e Ulet WA | 679854(29/07/22) | Pending !! Reminded AGAIN
YAARA dall oll§ glRL WEAA cll.-31/0¢ /204e(l U ol UYtiR
ulsclallil A otell, B olloldell Wl sl
UUAl M8l sletg) R2U EXLAY YLall AU A 5A3A 2%y 5:9. 679854(29/07/22) | Pending !! Reminded AGAIN
Uo{l wielell Geologist approved Higss{lol Wellol WAl 5AZNA L s2Actcl. | 679854(29/07/22) | Pending !! Reminded AGAIN
el vl Hsellot Bl dect dHal ol 53¢ B AMe wlUell tall’l | 679854(29/07/22) | Pending !! Reminded AGAIN

el 23 sl wuR Yulloll Aaucdl Wl Qatdl WAl sANA %y s:¢ll.
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Gujarat Pollut@@pntrol Board

(Inspection Report ) - Air,Water ,Hazardous

| PCB Id: 40849

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (40849)

A Sample Details

B Process Stacks

C Flue gases Stacks

Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Fugitive Emission 0 N.A GRB,WSP

D Details about Hazardous Waste Management :

E Products:

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |black stone grint 0.000 0.000- M.T 0.000|Kindly ignore this entry
2 |black stone grit 6000.000 6000.000 - M.T 6000.000
3 |black stone- mining 6000.000 6000.000 - M.T 6000.000

F Raw material :

Sr Raw Material Name Capacity - Unit / Month
1 |black stone 6000.000 - M.T

G Water Consumption & Generation Break up

Sr | Water Code (Qty in Klpd - Kilo Ltr per Day)| WC:4.000 | WWG : 0.500 Water Source Remark
1 | Domestic Purpose 1.000 0.500 Borewell
2 | Mnfg Process 3.000 0.000 Borewell

H Solid Waste

Inspection Team :  Shjvani Chavda

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signatur e By(Shivani Chavda)

28/02/2025
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Photographs taken during Inspection

”j-.— gl AR ‘. . & »
Per o ok “.’L._w:_‘{:'aOPSHapCamera’-

Junagadh, Gujarat, India 3
, Gujarat 362227, India, Junagadh, Gujarat 362227, India l
¥ Lat 21164313° Long 70.273014°
¥ 14/02/2025 05:21 PM GMT +05:30

e 2o ST AN )

Junagadcdh, Gujarat, India
 Qujarat 362227, India, Junagadh, Gujarat 362227, India
Lat 271164206 ° Long 70.272942°

S 14/02/2025 O056:27T PM GMT +05:30

Water logged abandoned Mine Pit observed during inspection of M/s. Jay Khodiyar Enterprise




Annexure R-3
- GUJARAT F’%‘.%UTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

==
‘\"; GANDHINAGAR - 382010,
GPCB (T) 079-23232152

NCTICE_OF DIRECTION UNDER SECTION 31-A OF THE AIR (PREVENTION AND
CONTROL OF POLLUTION) ACT-1981 (HEREINAFTER REFERRED TOQ AS THE “AIR
ACT”) AS AMENDED FROM TIME TO TIME,

WHEREAS you are having an Black Trap mine with Stone Crushing plant M/s. Jay Khodiyar
Enterprise, at :Plot No/Survey No: 355/4, 136/4/1,136/4/2, 136/4/3-paiki, at Maliya —hatina, Ta:
Maliva, Dist : Junagadh.

AND WHYREAS during the inspection of your industrial plant on dated: 23/05/2024 & 11/07/2024
uncer Section - 24 of the Air Act by the authorized officer of the Board it has been noticed that;

f. it has not obtained CTE/CCA of the Board..
L. Uai has still fully not complied with last issued Show Cause Notice dated:-31/08/2021
& Notice of Directions Dated: 06/09/2022.
Now. therzfore I M.S. Bhatt, Deputy Environment Engineer, Gujarat Pollution Control Board
propose to issue Notice under section 31-(A) of air (Prevention and Control of Pollution) Act-1981 as
uncer:-
I. Wiy not issue direction under section 31(A) of the air (Prevention and control of Pollution)
Ac-1981 to prohibit you from manufacturing activity?
2. Why not to direct to concerned authority to disconnect Power supply of your industrial unit?
3 Urit shall not carry out mining/ stone crushing related activity without obtaining CTE/CCA of
the Board.

i

YCU ARL HEREBY directed to reply with compliance of points within 15 days on receipt of this
not.ce of Drection failing to wnich directions as proposed above will be deemed to be passed without
further cefirence to you.

For ard on behalf of
Gujarat Pollution Control Board

-

(Smt. M.S. Bhatt)
Unit Head

NCG: GPCB/CCA-ING-635/1D- 40849 / Date: f08/2024
ISSUED TO:

MJs. Jay Khodiyar Enterprise.
Plot New Sorvey No 035594, 136/4/1,136/4/2, 136/4/3-paiki.
at Maliva - hatina. Ta: Maiva. Dist - Juragadh,

Clean Gujarat Green Guijarat
Website : https://gpcb.gujarat.gov.in



